
OFFICE_O_F THE PRINCIPAL DISTRICT & SESSLONS JUDGE (HQS)_,_
"ns HAZARI DELHI

osstcn or CHAI1{PERSOI§{_(1_3Ii];C'IION CO1v£M1TTEE),_
DBAELECTIONS-2024

No. /EC/DBA/2025 Dated 18.02.2025
To,
(i) In-charge,
Computer Branch,
Tis Hazari Courts, Delhi.

(ii) In-charge,
General Branch,
Tis Hazari Courts, Delhi.

In-charge,
Caretaking Branch,
Tis Hazari Courts, Delhi.

(iv) In-charge,
BMC/Security Cell,
Tis Hazari Courts, Delhi.

Respected Sir,

This is to inform you that Delhi Bar Association has

appointed the Election Commission as well as Retuming Officer on
15.02.2025 (copy of the said communication is enclosed herewith).

I am instructed to request your goodsclf to kindly co-ordinate
with the Election Commission and Returning Officer for taking necessary
slcps for procurement of EVMs/Ballot Papers, setting up card reader
machines and other equipments well in time, having regard to the date of
election i.c. 28.02.2025.

};,1'zwo=‘ den’ . Yours Sirticcrcly.
=\=';l>l/til. 9‘ é’ "\-[d_(_/‘;”,,,>,(,-/7 _ _ ‘ _N0da O ccr,

D5959 - 2,e -vi. blcction Lommlttcc DBA 2024

I~€ncl: Copy of letter dated 15.02.2025 ol'DBA
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‘ No. £7107’ /ac/man/zozs . lags I 51
Cop); to-
l) The Registrar General, I-l0n’ble High Court of Delhi, New Delhi.
2) PS to Ld. Principal District & Sessions Judge (HQs), THC, Delhi.

K/4’{'I"he Dealing Assistant. Website Committee. 'I'is Hazari Courts. Delhi
with directions to upload the same on the ollicial website of Delhi
District Courts, 'I'is I-iazari Courts, Delhi.

5) R & I Branch (l-IQ), THC, Delhi with direction to dis lay the same on
all notice boards and other necessary places. ¢,

Nodal Officer, Election Cornrnittee
DB/\ Election 2024
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3) PS to Ld. Principal District & Sessions Judge (West). Tl-1C. Delhi. =
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' Pres-‘dentHITIN AHLAWAT
9510t556Bi

S1. Wu! Flesldmt
MANISH SHARMA
999999?57§

vimPresident
G|R!SH KN-l5H|Ksec9593525925. 995363-1

.-4cm Se:-wary
A-rot KUMAR sum-ma
55652322:

no Seem‘:-‘)'
DHARMENDER BASOYA
9899949904

Jain! Secrets»)
M5. SHWETA RANI
9955804236

Ymssamr
SAHIL FUR]
saseisaazz
3- (Av.-1;\¢aExecm-.2
RAHUL KASHYAP
9591009515

GAGANPREET SINGH
9B1D2=35OE

Mamas‘ Eaeeuwc
SACHIN SHARMA
easossssss
FUJYA KUMAR 5|
9855159344
PERDEEP KUHIAR NAAGAR
9‘: 53305700

NGH

AMARJEET SINGH
8525956156

Lad; Mame: Erccur-ra
HS. RENU MALIK
9550216950

Ex. Otficac Memos:
. SAHJEEV NASIAR

98990-11270

BIVYA DARSI-IAN
assazrsssz
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Members are hereby informed that the Election Commission , I.‘-V 21%‘
was appointed by the Executive Committee in its meeting’ 1 T.
dated 15"‘ Iebtuary, 2025 lbllowing four persons have been ' -_
appointed to the Election Commission: - ' '
I. Sh. Ruvimler Singli, Advocate - CI1i1.g"Election
~ Corxrrrrissinlrer
2. Sh. Cluunlnn Sing]: Rnwnl, Advocate >
3. SIr. Rnfwsl: Blmllu, /lzlvacum
4. DineslzCImmlI1m;t'

Election T_ril1uu:1l comprises ol'_the l'ol|owing_persons:;

I. Sh. Snblmsll Tit_4J'n..-lr!t'uc'nre 1
2. Sh. I ':':'wr:le:'Sr'rt_:_1II. »‘ldvut'rtIt'
3. Sh. ]’rr.r.\Irmn‘ !Jr'wtu:. .'|:Imcrm'

$11. /Jim‘ Rullm. rifil‘fll:'(H(' is up/:ur':r!t'g' rrs Ret:t_:':ri:r_.qgflicer.

:l'lu-_l"ollou*i:ng ntlvocntes are nppointctl its AROs._

I. .-lnkir Gupta. .-l1Iwn.'tm'
2. Hm-|'.\Ir lt'mr.\"Iit'It, . hlvm-ule
3. .S'nli.\"lt It'mmu-, .-Idem-uh’ '
4. Sh. Iislriliz rlltlmwu, Advocate
5. Sh. Gm'vil,/lrlvncrrtc :

Milli lM~““‘”‘1/ $61 Qhtwvv
N511?!/l/l!!III'fl! /Im!KumarSImrum " l
/’t'1'\'I'=f<'H1 Hony. Secremry
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